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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
Original Application No, 52872022

In the matter of:
Amit Sharmja Applicaut
Versus

Vivekanand School Respondents

STATUS REPORT ON BEHALF OF DELHI POLLUTION CONTROL
COMMITTEE WITH RESPECT TO ORDER DATED 25.07.2022.

I'" 1S MOST RESPECTFULLY SIIOWETH:

1. That, the above mcntioned matter was taken up by this Hon'ble Tribunal on
03.06.2021 and plcased to constitute a Joint Committec comprising of DPCC, State
Ground Water Authority and Deputy Commissioner (Shahdara) to verify the faciual

positicn and remedial action thereafter.

2. That, in Delhi there was is State Ground Watcr Authority hence representative of
Central Ground Water Authorily and Delhi Jal Board werc co-opted 1n the Joint

Committee.

3. That the joint committec comprising of the official of DPCC, CGWA, DIB and DM
(Shahdara) carried out an inspection of the Vivekanand School premises on
17.08.2022. The joint committee with respect 1o issues raked up in the instant replying

QA has observed as under:-

(1) REGARDING INSTALLATION OF 12 BORE-WELLS:

The team upon doing the physical survey of the site in question was able to
locaie only 04 borewells only out of which 02 borewells were functional,
01 non-functionai and 01 found defunect.

Upon asking. the school authority didn’t provide any permission in this
regard. The representative of officials of DM Shahdara has sealed 03
borewells during the inspection itself (02 working and 01 non-functional).
Mr. Mang) Kunar (building Careiaker of Vivekanand School) also

conlirined that there is no other borewell in the school premises.
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(i)  REGARDING 1000 LITRE COMMERCIAL RO:

01 RO system was present in the school premises. The representative of the
school informed that it is non-functional, however the schoo! authorities
has also installed a water purification plant to provide potable drinking

water to school children and the saime was verified at site,

(111) REGARDING 11000 KVA TRANSFORMER.:-
01 Transformer of 630 KVA was installed in the premise which was

properly fenced.

(1v) REGARDING [00 LITRES OF DIESEL IN STOCK -

No Digsel was found in the stock.

{v) REGARDING 62 KVA DG SET:-
The school is having 02 DG Sets of 125 kVA and 75 kVA capacity. 75
kVA DG Sel was found in defunct condition. Both DG Sets are located at
roof-top. Upon asking, it has been found that 125 kVA DG Set was being
operated by School in past. 125 kVA DG Set is having acoustic enclosure
approx. (2 mir height of stack. DPCC Lab has conducted the noise

maonitoring.

(vi)  REGARDING RAIN WATER HARVESTING:-
U2 Rain Waler Harvesling Pits were present in the school premises,

however they were not found inaintained properly.

(vi) THROWING OF DIESEL IN DRAIN:-

No fraces of Dicsel were found in Drains.

Copy of the joint inspection report daled 17.08.2022 is enclosed herewith as
ANNEXURE-1.

4. That, the SDM (Vivek Vihar) has sealed all 03 boreweli 102 functional borewelis and
01 non-functional} during the joint inspection. Further, officc of the SDM also
mposed Rs 1 lakhs as Environmental Compensation. Environmental Compensation
was deposited by School Authorities on 30.08.2022. Copy of the letter dated
30.08.2022 is enclosed herewith as ANNEXURE- 2,
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. That dwing inspection, School Authorities had provided a certificate of Rain Water
Harvesting mssued by DIB on 12.01.2021. The certificate shows that Rain Water
Harvesting Structure is sufficient and adequate. T hough, doring inspection dated

7.08.2022, same were found not maintained properly. Copy of the leuer dated
12.01.2021 1s enclosed herewith as ANNEXURE- 3.

6. That DPCC Air Lab conducted the noise monitoring as well by running the DG Set.
During the nonitoring upon its operation, 125 kVA DG Set was ineeting the
permissible limits, as per the G.S.R. 371(E) dated 17 May 2002, Copy of the Noisc
Monitoring Repor dated 23.08.2022 is enclosed herewith as ANNEXURE-4.

7. That the DPCC has issued a letter dated 02.09.2022 to the Vivekanand School to take
necessary measures o make rain water harvesting system fully functional as per norms
and submit a report 10 DPCC through DJB. Copy of Letter dated 02.09.2022 js
enclosed as ANNEXURE-S,

It 15 therefore, requested to this Hon’ble Tribunal that the present status report may

Kindly be taken on record.

(P¥7 Pankaj)
sr. Environmental Engineer
Delhi
Dated:- _ September, 2022
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DELHI POLLUTION CONTROL COMMITTEE
— GOVERNMENT OF NCT OF DELHI
W | 4" AND 5" FLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-110006
| visit us at : http://dpce.delhicovt.nic.in

lnspection Report

In compliance of Hon'ble NGT order dated 25.07.2022 in OA no. 528/2022 in the matter of “Amit Sharma

¥s Vivekanand School” |, a Joint Committee comprising of officials of DPCE, State Ground Water Authority

and Deputy Commissioner Shahdara visited the site as mentioned in the said order and following
observation were made:
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DELHI JAL BOARD: GQVT. OF NCT DELHI
OFFICE OF THE EXECUTIVE ENGINEER (RWH/GWC)-] Q
ROOM NO-209, VARUNALAYA PH-L, |
THANDEWALAN NEW DELH1-110005

fmmnew s €5
__q__'__--—_——#'
No.DJB/EE (RWH/GWC)-I/2021/ 4w q Datede- 1201222
Te, .
Principal,
Vivekanand School,
D-Block, Anand Vihar,

Delhi-110092

Sub:-Regarding Adegquacy certificate for RWH structure at Vivekanand
Sehool, D-Block, Anand Vihar, Delhi-110092,
Sir, .
Please refer to your letter dated 25.12.2020, in which you have informed that
Rain Water Harvesting has been installed at your said prgrﬁisesj the rain water
harvesting structure was inspected by ofﬂéiai-.ﬂn dated 08.01.2021 and found
sufficient and adequate 1o harvest the catchment area of your prermises.

Y ou are therefore advised to keep RWH system neat & clean and raintain .

the same periodically.
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.~ DELH! POLLUTION CONTROL COMMITTER

Air Laboratory Gl
ey 5" Eloor 1.8.B. T, Building Kashmere Gate Delhi-6
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SUBIECT ¢ Sampling / Monitoring/ I{u:;u]rs] Gox Date- L3/0
Please find enclosed herevwith the fallowing Sampling’ Monitoring/ Resutts
3N Name of the Unit Aar/ Naise Resuh No.
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DELHE POLLUTION CONTROL COMMITTEE

_ . . o
T2 Atr Laboratory 1
i 5" Floor L8.B.T. Building Kashmiri Gate Delhi-6
visit us at : hitp:/dpee.delhigove.nicin
Nnise Monitprine Report
Resnlt No-N/22-23/05/ U2 5 Date:- 23J08 2027

L.

Mame & Address of the Unit : M4 Vivekanard School,
U- Block, Anand Vihar,
Peew elhi-42,

2. Date ol Monitoring 1 FHO8/2022
3. Year of Manufacture D Adter Jan. 2005
4, Taime of Monitoring 2 02:25 P
RESULT
[ SNo ' f.ocation Noise Remarks
- Loyl
il Ambitent Noise Level at Front side a1 38.1 Non-operational.
rocliop of the building in Leq dB (4}
2 Amhient Noise Level at Fromt side al (3.9 D.CiSet was aperational.
roofiop ol the building in Leq dB (A)
3 - Moise Level at 1.0 m away from the 4.4 .G 5et was dpcmt[nna] '
| enclosure surface in dB (A} | |'
Note:
= The premises is used as School,
~ The unit has pwo D.G.Sets one of 75 KVA (nat in use) and one of 125 KVA bearing cngine
nos. 62113794 and 62513340 with stael height 2.0 m each, above from acoustie enclosures at
frent side. rouftop of the bullding. During menitoring enc D.G.Set of 125 KVA bearing engine
o, 625 13340 was operational.
~ Noise Moniwring was conducted a5 per the NGT order OA No. 5282072 iy presence of
representative of School and coneerned officials of DPCC, Sue Ground Water Authority and
Deputy Commissioner Shahada.
= The ), G, Set monitared is megting the permissible fimit, as per the G.8.R 371 {E) dated 17th Mav
2002 and mnended 61l date,
# The Ambient Alr Quality Standards in Respect of Noise as mantioned in The Environment

(Protection} Rules, 1986 Schedule [ s lund use bascd. so assessment of ambient MNoise Level
shall be done, keeping n view the land use of the arex where D.G. Set |5 installed.

@Q | ﬂswq

Incharge Air Lab . ALE

TRILOK CHAND
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‘ T DELHI POLLUTION CONTROL COMMITTEE _Pvmexvg€- LY
" DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI)

:‘:-H_.::-i
‘gg 1* Floor, E Block, Vikas Bhawan-11, Uppcr Bela Road, Civil Lincs, Delhi-11(054
| visit us at - htip://dpce.delhigovt.nic ju

¥. No, DPCC/CMC-UNGT/O.A. NO 528 /2022/ | | 1 6, — {// 7 Dated: o £ /o 77‘ g9

To,

The Principal,
Vivelkanand Public School,
1}-Block, Anand Vihar, Delhi — 110092

Subject: Nonfunetioning of Rain Water Harvesting System.
Siv/mMadarm,

In compliance to the order of Hon’ble NGT dated 25.07.2022, an inspection by joint team
consisting of officials from Delhi Pollution Control Commiitee, Delhi Jal Board, Revenue
Department & Central Ground Waste Authority was conducted on 17.08.2022 in your school
premises to cheek the functioning of Rain Water Harvesting System and other environmental
issugs. During inspection, it was found that rain water harvesting system installed in your
premises is not functioning properly. Therefore, vou are requested to kindly to take necessary
measures 10 make rain water harvesting system functional as per novms and submit a report
DPCC through DJB.

Yours Sincerely,

e

; aj
SEE,CMC-I

Copy to

1. Additional Chief Engineer, Delhi Jal Board, Preel Yihar Delhi-1 10092
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